IN THE INCOME TAX APPELLATE TRIBUNAL
MUMBAI BENCH“A” MUMBAI

BEFORE SHRI OM PRAKASH KANT, HON'BLE ACCOUNTANT MEMBER

SHRI ANIKESH BANERIJEE

AND
, HON’BLE JUDICIAL MEMBER

List of orders to be pronounced on 10% September, 2026 (Thursday) -

ITA Number

Sr.No. Name of Assessee Dateof |Bench |Author
hearing
i 3087/M/26 ANURAG JANU 07/09/26 - A JM
Sowynih Dao
SOUMILI DAS
- PS

Mumbai, Dt : 09/09/2026



IN THE INCOME TAX APPELLATE TRIBUNAL
- MUMBAI BENCH “SMC & K” MUMBAI

.SHRI ANIKESH BANERJEE, HON’BLE JUDICIAL MEMBER
' , AND
MS. RATNA DASGUPTA, ACCOUNTANT MEMBER

List of orders to be pronounced on 10™ SEPTEMBER, 2026 (Thursday) |

Sr.No. | ITA Number Name of Assessee | Date of Bench | Author
hearing :
1. 7754/M/2026 SAURABH SANJAY | 04.08.2026 | SMC M
PAWAR

2. 7295/M/2026; | CEMINDIA 04.08.2026 | K JM

CO PROJECTS LTD

309/MUM/2026

ngwf h Has
Soumili Das
PS

Mumbai, Dt :09/09/2026




"IN THE INCOME TAX APPELLATE TRIBUNAL
MUMBAI BENCH “SMC & K” MUMBAI

SHRI ANIKESH ‘BANERJEE, HON'BLE JUDICIALMEMBER.
D ~AND
- MS. RATNA DASGUPTA, ACCOUNTANT MEMBER

List of orders to be pronounced on 10™ SEPTEMBER, 2026 (Thursday)

Sr.No. | ITA Number | Name of Assessee ! Date of Bench | Author
' . " | hearing
| 1. 4503/M/2026 ;| ASHARF ALI ABDUL 07.09.2026 | SMC M
KADER MUSLIM '
| VEETTIL | :
2. 6708/M/2024 | AIROLI ITP 07.09.2026 | K JM
DEVELOPMENT PVT
LTD |
Lo Loy
Soumili Das
' PS

Mumbai, Dt :09/09/2026




